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Final report of the Joint Committee constituted by Hon’ble NGT by order

dated 09/08/20204 in OA No 238/2024 Chaudhary Charan singh Kanwad

Inarg case

Joint committee has already submitted two interim reports on dated 03/10/2024 & 23/11/2024
in the compliance of Hon'ble NGT order .This report includes the progress submitted in its earlier two
reports dated 03/10/2024 and 23/11/2024, respectively.

Joint Committee has conducted preliminary field visit of proposed CCS kanwad marg project
site on 09/09/2024 and final field visit on dated 08/12/2024 of entire stretch covering Ghaziabad,
Meecrut and Muzaffarnagar.

Point wise final report of Joint Committee is following:-

Query No.

Query/Point

Observations of JointCommittee

1,2&5

Point-1:-

1.The Commitiee will visit the
site, ascertain the allegation in
respect of illegal felling of trees
and will also ascertain if the
figures relating to felling of
trees till now as disclosed
before the Tribumal are
correct or the trees in excess of
those have been cut.

Point-2:-

2.The Committee will alse
ascertain the width of the
stretch which has been cleared
by cutting the trees at different
places at an interval of 5 km.

Peint-5:-

5.The Committee will also
ascertain if the construction of
road or clearing of trees for
the purpose of road has
exceeded permissible width of
15/20 meters.

Final report of commitiee Regarding Point Ne.
1.2 and 5:-

SOI has submitted its affidavit/compliance report
dated 21-11-2024 in which the highlighted portion in the
table starting from page no. 1491 depicts the area and the
map no. wherein the tree felling has taken place beyond
the permissible 20mt width. The report has mentioned 33
places with GPS coordinates. PWD in its reply dated
19/12/2024has clarified the status of felling in these 33
locations and has claimed all the tree/plant felling to be
within the permissible 20 mt. width .(Annexure-1)

Joint Commitiee meeting held on 18-11-2024
(minutes of meeting attached) and subsequently vide
order no. 4427/0SD camp/2024, dated-18-11-2024
(Annexure-2) constituted district level four members
sub-committees [ADM(E), BDOS/EQ, SDO(F), technical
member from FSI] for districts of Ghaziabad, Meerut and
Muzaffarnagar. These sub committees were to assist the
joint committee in the field survey and ascertain whether
any illegal tree felling has taken place beyond the
permissible limit. Sub committees were mandated to visit
site and assess for every 01 km interval whether tree
felling has been done with in permissible limit of 15/20
mts width or not. Subsequently Joint Committee in
compliance to the order of hon'ble NGT would carry out
a field visit and cross verify sub committees reportat
every five kilometre locations.

These sub committees have submitted their
reports on 20-11-2024, 21-11-2024 and 22-11-2024
(Annexure-3) for Meemut, Ghaziabad and
Muzaffarnagar respectively. PWD has worked up tree
cutting in around 62 kms out of 111.49 kms stretch and
remaining approx 40 km stretch remains untouched.

The sub committees have inspected total 102
locations at every 01 km interval to ascertain the width of
tree/plants cutting by PWD and have mentioned that all
tree felling by PWD is within the permissible limit of
15/20 mts.

As per the NGT direction, Joint committee was
to ascertain the status of tree felling in 62 km stretch in
three districts at 5 km interval which amounts fo approx
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12 locations.

Joint Committee has inspected the Kanwad marg
on 08-12-2024 and ascertained the tree felling status on
21 locations including two locations covered by Sub-
committees and ten locations in which SOI has
highlighted possible felling beyond 20 mts.

During the Joint Committee visit no illegal
felling was noticed. All the tree/plants cutting was within
the permissible limit of 15/20 mts. The Committee
interacted and discussed the issue with the locals at

several locations to ascertain and cross check the facts.

The details are annexed herewith.

As per the data provided by PWD and verified by
UPFC (already submitted in interim report by Joint
Committee reference judicial page no 1234-1252) , a
total of 17607 trees have been felled along with clear
felling of plant/saplings/shrubs in the approved ROW in
the worked up area{ Annexure 4). The same has been
mentioned in the interim report dated 03/10/2024 by joint
comumittee. No felling by PWD has been reported after
09-08-2024.

Committee has not noticed any anomaly in the tree
cutting data submitted by PWD . No excess or illegal tree
felling was noticed by Joint Committee during the ficld
visits and its enquiry thereon.

3&4

Point-3:-

3. The Committee will ascertain
if the alternate route exists and
without unnecessary felling of
trees some solution can be find
out.

Point-4:-

4.The Commitiee will alse
ascertain the feasibility of this
road especially in view of the
stand of State of Uttarakhand
before the Tribunal that no
road connecting this road will
be constructed in the State of
Uttarakhand.

Kinal report regarding Point No. 3 and 4:-

Joint Committee has conducted the field visits on
site dated 09/09/2024 and 08/12/2024 and held meetings
on 09/09/2024, 17/09/2024 and 18/11/2024. The
committee has sought information and documents from
PWD, Irrigation Department, UPPCB, UPFC, CPCB etc.
After due consideration and deliberations on the matter,
the joint committee has observed that around 60 % of the
trees/plants/pole felling has been carried out along with
clearance of the proposed road site.The proposed road
will also augment the available roads in the densely
populated Western Uttar Pradesh. Presenily an NOC
from the hrigation Department , Uttar Pradesh is under
consideration for constructing the kanwad marg on the
right bank of Upper ganga canal after leaving 2 metre
dawla (dwarf bund). Such a lateral shift in the road
alignment of 7.5 metres towards the canal will save
substantial number of trees/plants. Also on the stretches
of RoW where clear felling has been already carried out,
a suitable strip plantation of environmentally &
ecologically beneficial species can be undertaken to
regain the green cover.

Committee is of the view since a large part of the
trec/plants felling has already been done along with the
site preparation for the construction of the road , it is
suggested thatowing to high density traffic in the western
UP . the proposed road may be constructed . Also lateral
shift in the road alignment shall further reduce the
number of tree felling. This can be the feasible
alternative in the light of the present circumstances.
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Point-6:-

6.The Committee will also
ascertain the extent of
environmenial damage on
account of construction of
the road.

Final report regarding Peint No. 06:-

PWD has submitted an EIA & EMP report
along with a carbon assessment report for the
kanwad marg project prepared by Centre for
envotech & management consultancy pvt Itd, an
environment consultant engaged by PWD.

RO UPPCB has provided its findings and conclusion
on EIA/EMP report study (Annexure-5) regarding
kanwad marg. The report by UPPCB mentions some
of the important findings of the study are as follows:
" 1. The loss to bio-diversity is reversible as no rare
plant or animal species are going to be affected by
the present project.

2. The proposed alignment is not passing through
any Wildlife Sanctuary or National Park or its eco
sensitive 7 one.

3. The proposed project road requires diversion of
222.98 ha of protected forest land. Forest Clearance
proposal No. FP/UP/ROAD/I21197/2021 for 222.98
Ha of Land is submitted; Approval is granted in
Meeting of Regional Empowered Committee, REC
{MoEF & CC) on 20th February 2023.

4. Any Protected archaeological site/fmonuments by
the Archaeological Survey of India (ASI) are not
falling within the ROW of proposed project road.

5. The most important factors, which need
continuous attention and assessment during the
construction phase, are the ambient air quality, the
water quality and the noise level. The ambient air
quality of the study area is good. A noise level in the
area is also below the limit.

6. Total 112722 nos. of trees/plants to be affected in
the proposed project out of which 16873 nos. of
trees/plants in Muzaffarnagar district, 66685 nos. of
trees/plants in Meeruf district and remaining 29164
nos. of trees/plants in Ghaziabad district. 484720
saplings will be planted in the districts/forest
divisions other than the project and 21028 saplings
will plant in the Meerut district/forest division
around the project, i.e. a total of 505748 plants will
be planted and their 10 years annual maintenance
work will be completed by the Forest Department.

7. Additional 50000 nos. of sapling plantation is
proposed to be planted (especially in Muzaffarnagar
and Ghaziabad districts) along the project road to
maintain the ecological balance of the project road.
8. PWD has already deposited Rs. 28,60,03,304 to
the forest department for  Compensatory
afforestation _planation nearby projects site of

B
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Meerut, Muzaffarnagar & Ghaziabad,
Compensatory Afforestation paid by PWD to UP
Forest Department in UP CAMPA Fund and
Additional Compensatory Afforestation in form of
Artificial Natural Regeneration (ANR) in district
Lalitpur.

9. In addition to the above cost, an additional
amount of Rs. 3,90,00,000 (Three crores Ninety
Lakhs only) has been proposed as environmental
protection measures during the balance work of
construction and 5 years post construction which is
to be implemented by the PWD from the third
party.”

As the Forest clearance for felling of trees
includes the Net Present Value (NPV) and
compensatory afforestation which comprises of
services and ecological value of the forests, it is
advised to implement the Environmental
Management Plan to mitigate any kind of adverse
effects.”

The Committee advised PWD to implement
the Environment Management Plan in-toto to
mitigate any kind of adverse effects. PWD has also
to monitor Air quality , water quality , Noise Quality
and Soil quality during construction/ operation stage
of the project with a cost of Rs 7.96 lakh per year as
mentioned in EIA/EMP report .

It is also pertinent to mention that PWD has
deposited Rs. 58.23 crores in compliance of NPV,
Compensatory afforestation etc. The details for the
same have already submitted in hon’ble tribunal by
the PWD & UPFD.

UPPCB has provided a report highlighting
extent of environmental damage on account of
construction of the road and has recommended that
environmental compensation of Rs 29,385,000/- for
the violation of dust mitigation provisions may be
imposed.{ Annexure -5 )

PWD vide letter no. 2044/ kanwadmarg/
dated 19/12/2024 has certified that it shall ensure
implememation of all directions of Hon'ble NGT
court regarding EIA/EMP Mitigation measures /
environmental improvement suggestions/ additional
plantation etc . (Annexure-6)

Joint committee after due deliberations is of
opinion that environmental compensation of Rs.
29.85 lacs for violation of dust mitigation measures
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may be imposed on the user agency i addimon
the costs of a suitable additional plantation of native
species in case abivady deforested strips on the right
| hank of upper ganga cenal are made available for
afforestation atter the re-alignment/lateral shift of
the proposed road towards (he canal
PWD has expressed its consent o carry out the
unplementation of any direction given by hon'ble
tribunal to this etfeet

It is recommended that the implementation
of EIAEMP provisions be mounitored reguiarly by
UPPCB and  addittonal  plantation  sctiviy  as
committed by PWD to be monitored by L
| Pradesh Farest department
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X Remarks
Sno ! ol Report (in Latitude | Longitude ema
i Report m)

Actual Width of tree cutting at this point has been checked by ]

Hon. NGT committee on dated 08.12.2024 and found 14.50 | (Page 1,2

al 422 408206 | 150eE08 meter. Measurement in SOI Report has been taken up to
canopy of tree which is present beyond 20 m limit.

Actual Width of tree cutting at this point has been checked by

Hon. NGT committee on dated 08.12.2024 and found 14.00 | ( Page 3,4)

“ A L R meter. Measurement in SOl Report has been taken up to
canopy of tree which is present beyond 20 m limit.

Actual Width of tree cutting at this point has been checked by

P.W.D Officials and found 18,50 meter. Measurement in SOI | ( Page 5,6)

3 36 2Le ZBERZHLD. | TAEIMOR Report has been extend till the canopy of the tree which is

beyond 20 m

Actual Width of tree cutting at this point has been checked by (P 7.8
4 51 21.4 28.93024 | 77.536804 | P.W.D Officials and was found 14.50 meter. Trees were not age 7.8)
present at this location as per google earth image of 2022.

[ Actual Width of tree cutting at this point has been checked by
- ( Page 9,10)
5 53 22.2 28.934004 | 77.53762 | P.W.D Officials and was found 15.00 meter. Trees were not

present at this location as per google earth image of 2022.
Actual Width of tree cutting at this point has been checked by ( Page
. o618 | 77.539563 P.W.D Officials and found 14.00 meter. Measurement taken
56 22.9 28.94 - in the SOI report at this point extend till canopy of the tree 11,12)
which is beyond 20 m.
Actual Width of tree cutting at this point has been checked by ( Page
P.W.D Officials and found 14.50 meter. Measurement in SO|
7 57 24.8 28.942444 | 77.540238 report has been done in shadow portion where no trees 13,14)
existed.
Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 18.50 meter. . Measurement in SOQ| (Page
8 63 281 28,949532 | 77.543186 | ponot has been extend till the canopy of the tree which is 15,16)
beyond 20 m.
Actual Width of tree cutting at this point has been checked by ( Page
9 66 22 29.063817 | 77.591978 | P.W.D Officials and found 18.00 meter. 17,18)
Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 19.00 meter. Measurement in SO| ( Page
10 70 22.2 29.069723 | 77.594375 | Report has been taken in the shadow area of the tree which 19,20)
has been cut within limit of 20 meter, ’
Actual Width of tree cutting at this point has been checked by e
P.W.D Officials and found 19.00 meter. Measurement in 50| ( Page
11 79 215 29.080424 | 77.599142 Report has been extended till canopy of the tree which has 21,22)
L been cut within limit of 20 m.

—



12

86

239

29,09417

77.604985

1918

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 20.00 meter. Measurement in SOI
Report has been extended till canopy of the tree which has

( Page
23,24)

13

87

22

29.095218

77.605502

been cut within limit of 20 m.
Actual Width of tree cutting at this point has been checked by
Hon. NGT committee on dated 08.12.2024 and found 16.0_0
meter. Measurement in SOl Report has been extended till

( Page 25)

14

102

22.4

29.13437

77.626196

canopy of the tree which has been cut within limit of 20 m.
Actual Width of tree cutting at this point has been checked by
P.W.D Officlals and found 18.50 meter. Measurement in sol
Report has been extended till canopy of the tree which has
been cut within limit of 20 m.

( Page
26,27)

15

109

20.7

29.081475

77.59956

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 18.00 meter. Measurement in 501
Report has been taken over existing tree which is present
beyond 20 m limit.

( Page 28)

16

116

23.7

29.160275

77.641293

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 19.00 meter. Measurement in sol
Report has been done in shadow portion as evident from
google earth image of 2022,

( Page
29,30)

17

123

3

29.176566

77.650582

Actual Width of tree cutting at this point has been checked by
Hon. NGT committee on dated 08.12.2024 and found 19.00
meter. Measurement in SOI Report has been extended till
canopy of the tree which has been cut within limit of 20 m.

( Page
31,32)

18

135

218

29.19512

77.66121

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 17.50 meter. Measurement in SOI
Report has been extended till canopy of the tree which has
been cut within limit of 20 m.

( Page
33,34)

19

145

29.210979

717.670452

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 17.00 meter. Measurement in SQI
Report has been extended till canopy of the tree which has
been cut within limit of 20 m.

( Page 35)

20

146

213

29.212187

77.67112

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 18.00 meter. Measurement in SOI
Report has been extended till canopy of the tree which has
been cut within limit of 20 m.

( Page 36)

21

147

20.1

29.216319

77.673467

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 19.00 meter. Measurement in SOI
Report has been done in shadow portion.

( Page 37)

22

155

23

29.233064

77.68322

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 19.50 meter. Measurement in SOI
Report has been done in shadow portion,

( Page 38)

23

163

21.7

29.243875

77.689483

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 18.50 meter. Measurement in SOI
Report has been done in shadow portion.

( Page
39,40)

24

166

235

29.251944

77.696092

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 18.00 meter. Measurement taken

in the SOl report at this point extend till canopy of the tree
which is beyond 20 m.

( Page 41)

25

173

22.1

29.262961

77.705864

Actual Width of tree cutting at this point has been checked by
Hon. NGT committee on dated 08.12.2024 and found 15.90
meter. Measurement in SOl Report has been extended till
canopy of the tree which has been cut within limit of 20 m.

26

187

22.5

29.291156

77.730901

( Page 42)

Actual Width of tree cutting at this point has been checked by
Hon. NGT committee on dated 08.12.2024 and found 15,00

meter. Measurement In SOI Report has been done In shadow
portion.

( Page 43)

27

188

29.8

29.291954

77.731483

Actual Width of tree cutting at this point has been checked by
Hon. NGT committee on dated 08.12.2024 and found 15.00
meter. Measurement In 501 Report has been extended in the

area beyond boundary wall where no tree cutting has been
done.

( Page 44)

206

22.1

29.338576

77.773111

Actual Width of tree cutting at this point has been checked by
P.W.D Officials and found 17.00 meter. Measurement taken

in the SOI report at this point extend till canopy of the tree
which is beyond 20 m.

( Page 45)
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. Actual Width of tree cuming at this point has been checked by
% 14 N6 29518029 | 77 877127 | MO NGT committee on dated 08.12.2024 and found 15.00 | { Page 46)
meter, Measuremem taken in the SO report at this point
— extend till canopy of the tree which is beyond 20 m.
.I Acturl Widhh of tree cutting at this point has been checked by
10 119 11 19.539349 | 77870546 P.V.D Officials and found 19,00 meter, Measurement taken | ( Page 47)
! in the SOI report at this point extend till canopy of the tree
: which is beyond 20 m.
" Actual Width of tree cutting at this point has been checked by
wlom 2.2 2060231 | 77.87923 Hon, NGT cmrnnu'on dated 08.12.2024 and lo?md 1450 | [ Page 48)
| { meter. Measurement in 501 Report has been done in shadow
portion,
Actual Width of tree cutting at this point hat been checked by
Hon, NGT commntee on dsted 08.12.2024 ard found 19.50 [ Page 49)
meter. Measurement taken in the 501 reporl st this point
L ! extend till canopy of the tree which is beyond 20m.
i ] i '. Actual Width of Lree cunting at this point has been checked by

SNIFIPEREIEI T———

|
Kan | 238 ‘\ 219 | 29.611288 | 77877757

\ e Mo, NGT tommitee on dsted 03.12.2024 and found 12.50 [ ( Page 50)
My R ns el 1 "R ! meter. Mezsurement talen in the SOI report at this point
\ ! 1 | extend till tanopy of the tree which is beyond 20 m.
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Mo ¥y gRe sfaRer 78 Rweh § DR RS qoiieer HEAT 238 /2024
@ srfa A0 UH0SNS_gRT WG ARy RiH 00.082024 @ Ild Tfod
WY 3 R 18.11.2024 Y IITE 3.00 ¥ Tt SR B T 45 B

CaRE S

SRIga Yo% A fr RaRer @ SR GRRT & wewrer SuRert -
1— W wfE, @9, gataRer @@ srearyg IREd, SER ye Y, IR (@)
2— 99 Frdvre, BRYE W o gived, QERIE (RIed) |
3— WEfeRe S o9, IR U4 Sy IRadE e R WaRR TS
et (we)
4— RenReEr Re(@fEHe agw)

ﬁmﬂmﬁvﬁmﬂﬁﬁiﬁMWWﬁWWI

Tafigae wgE WRE, o9, TafaRer U9 Sieary gRad SR gew e
R W0 TS R afeww 7 Reeht # D RS teilew |er
238 /2024 B W N FINga FAGN T qHF q6 DY T HriArEl A AT
T DI e B T | )

AT HIAT AT § S o WHRor YRaraa ARt a)or ¥ 1T e B
(&) ged Art fmier ) grfaa @ aur A v wRa st 78 fRed! &N
&% 09.08.2024 HI ARY UIRG FXG g WA A difod fagai w e
SUTE HRA DY T B T 2 | WA GRT G 09.09.2024 BRI Feror
W gHEtgd e @ afeRal & W d9w @ T, TR e
17.002024 B YA 8@ BI T PN WA o | e fisgei o
I ARAT B WHET B Y| | wel B raTd wy@r T 5 gl
SUeel BRI T I T/ RO @ MR WR W0 Ty @ W
i 03102024 1 WY @1 sl e /RAE afew @ W A R
wfifa wewi & A0 WRed @ IR ARy f&iE 06.11.2024 B &Y AF A
AT B T, R W0 AT ERT Sie W wiew A Rae wifae
7g PR R ) | ‘

M0 YHoSN0E ERT MR JrRw fAid 06.11.2024 &7 WA Y Frqag &—

10- Considering the fact that the seriousness of the issue relating to a
ppblic project, the joint committee is expected to complete the exercise as
directed expeditiously and submit final report without any delay.

A0 AT gRT NIRT ey 3 00082024 & w9 A WAy
frfeaa fargell W s ad Y 8-

-
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S.No Points Related Departments
1 | The Commiltcc will visit the site, ascertain the PWD and Forest
allegation in respect of illegal felling of trees and will Corporation

also ascertain if the figurcs relating to felling of trees till
now as disclosed before the Tribunal are corrccl or the
trees in excess of those have been cut,

2 | The Committce will also ascertain the width of the PWD
stretch which has been cleared by cutting the trees at
different places at an interval ol 5 km.

3 | The Committee will ascertain ilthe alternate route exists [ PWD and Irrigation
and without unnccessary fclling of trees some solution Department
can be {ind out.

4 | The Committec will also ascertain the feasibility of this PWD
road especially in view of the stand of State of
Uttarakhand before the Tribunal that no road connecting
this road will be constructed in the State of Uttarakhand.

5 | The Committee will also ascertain if the construction of PWD
road or clearing of trces for the purpose of road has
exceeded permissible width of 15/20 metcrs.

8 | The Committcc will also ascertain the extent of | UP Pollution
environmenital damage on account of construction ofthe | Control Board,

road. .
central pollution

control board

Wy wewdi gR1 Swie fagell W fR=ar wher @t i qor wher ¥
= prfarel 750 o @ fder el m

fag ’-H!B!Tr'—m- The Committee will visit the site, ascertain the allcgation in
respect of xllcga.l felling of trees and will also ascertain if the figures relating to
felling of trees till now as disclosed before the Tribunal arc correct or the trees in
cxcess of those have been cul,

Wﬁﬁfaﬁamwmwﬁ?qﬁaaaﬁﬁﬂgﬂa' s, vine 3d
30sa1 gRT YeoRe TR B FaEIRA U9 fASeINvT W T 03 WIE BT WHy
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RITERY A TRl @ B 1 gl 8| o WA Feve wRee ud
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ST Sifel aTRET R SRR Y o W | R v o1 @ W A de i
fPIRT T SR WRY a9 P W W e Af T o, S gIRT ST B

& T R

fa=g Wea—02— The Committee will also ascertain the width of the stretch which
has been cleared by cutting the trees at different places at an interval of 5 km.

fa=g wem-05- The Committee will also ascertain if the construction of road or
clearing of trees for the purpose of road has exceeded permissible width of 15/20

melcrs.

fareg, <Rt 02 T4 05 & W F AT AT & (b iid FHIT R g
YAd 100 HIeX 3=RTel WX WY@ @I contour maping and schematic diagram
ot freRor aft SrquTer IRt R 08.11.2024 BT IR @I T4 §, T WHC
FfY apfl T W el @) i | |y gwr PR R man o wwaf R
¥ o o R Wi Gedl @ N WS ¥ Oes. WA @1 WY | §9e
faRa |y Sl gRT onem @ R fh s et #F o1 <M @1 Mo fha
e, Rt erR RicRreT), T, TR 99 us © vt & @ genRefa
wve faerg RGN, A TRIY &3 @ w0 H grEid TRdfeer aReg/
TR YA @ AR e, wEfa §9E @ 99 WrfiE iRen), Hye
ZRT G aa-a e @ Iyl s der g7 o arer @ T fh
dopd § Wi B Ry e w g@@ 01 fRoflo @ ImRE W AgTd
(permissible) 15 /20 Hiex dierE & JfARTT HeH g AT 1?7 WO AT
Al 21.11.2024 T® TR B WY | '

fag H®&-3- The Committee will ascertain if the alternate route exists and
without unnecessary felling of trees some solution can be [ind out.

_ ufafa gRT s e S fmin e gRn wRga s @ e St
PR W Bl e B T, R forg w0 THosiiodio =rmarerd gt wike i
feAid 6—11—2024 7 A 7MY il @1 e § ¥ g9, W@ FEiT @ R
wga amen A Sfeafaa @i @1 siiwem aw fRwm, gfer/ammm fvmr w@
IR Rrenfermr-wemE @ |9k | v @i |

1
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fi=g W@—4- The Committee will also ascertain the feasibility of this road
especially in view of the stand of State of Uttarakhand before the Tribunal that no
road connecting this road will be constructed in the State of Uttarakhand.

o W Y G wel @1 T B T {6 3 e 4 Ao
fymfor Remmr g1 aeeTs RO Mo raTerd @ wR uegd a1 T 8, R
TP R AT @7 SR Ao NI @ ORI YRgd T T § | 39 AfaRad
AT BT R IONEvE TRGR G HI0 =TT Y - PRl AT ©
?mmmqﬁaﬁﬁwaﬁmﬁ%@aﬂﬁwmﬁmﬁﬂﬁ

[

fa=g ¥&a—6-The Committee will also ascertain the extent of cnvironmental
damage on account of construction of the road.

T TR ¥ AR Gewl @1 araTa B 1 6 e o e g
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2| 3H! Yive U9 TS Bl 9RR el @) e Suerer Sl WY | SWR
TR¥ YSEU A€ ERNT SR qiwie R Suer s T B | | &
WeE A o T 6 g yeue fEe 9 T8 el gRr wafaver shw
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Report desived by the Joint Conmittee formed by Hon'ble NGT in the
matter QA No, 23872024,

In welesenee 1o the above evident report has been usked by District
Magistrane, MeerutJoint commitice member vide letter no 4258/08D-Camp/2024
JLOV.09.2024 on the following point-

“1he committee will also ascertain the extent of environmental damage on
account of construction ol‘lhc road.”

Respective information regarding the project nlmel)f Choughary Charan
Singh Kawad Marg (Right Track of Gang Nahar) has been provided by the office
ol the Ixecutive Engineer, Construction Division, Meerut. Facts of the project are
.h low:-

# Administrative and Financial approval has been issued by Govt. of U.P. vide
letter No. 372/2020/182(31)23-11-2020-1/2(203)2019 dt.23.12.2020 of
Public Works Deparment. :

It is mentioned in condition no 9 of the approval that it will be the sole

responsibility of the depart ent/working organization to achieve the legal
NOCs and Environmnental Ciunme &om competent level regarding the

Project as per Law, >t
As per information available thu progoct is not termed as highway
project and hence does not require Environmental Clearance: Also as per
CPCH classification of industrics and other sectors, this ODR (Other district
road) project is exempted from obtaining Consent to Establish (CTE) and
Consent to Operate (C10) under Water and Air Acts, However no any
correspondence  has been made by working organization under the
provisions of Air and Water Act to UP Pollution Control Board.
~ Conditional permission for the felling of trees at the project sites has been
issued by Mol'F&CC, GO, Integrated Regional Office, Lucknow vide letter
no. 813/UPA06/221/2021/FC/930 di.28.02.2023.

Officc of the Divisional Forest Officer, Ghaziabad vide leter
di.31.01.2024, Office of the Divisiondl Forest Officer, Meerut vide letter
d1.24.01.2024 & OfTice of the Divisional Forest Officer, Muzaffamagar vide
letter d1.27.01.2024 has issued conditional permission for the respective
district in context to the above.
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e s et Iy I D i, Alve il il wand o e i bise oo s
Stted Trowsn ol 0 g enprr todd ke ool comppeletionr of the wonk 1y
DS OK 200 (IS invsths durtion),

Fotal Tosgeth ol e roud b 18LAKm b whieh 12 08km streto s falls in

Gl abad distiet, 4230k steoieh fulls In Meerut district & 56 B4k

st Gl i MuzalTaragar distriet.

Itails of e Relling in the above distrieis are under the supervision of

Forest depatrinent (vopy attaeled).

Tree Folling wnd carth work activity hus been started initinlly which s

incomplete presently, . 4 ™ g

No wmy  Favironment Tmipact Assonstnent (11A) study/report has been

proparcd reganding this poject before eommencement of the work by PWD

or by any expernt ageney engaged by PWID,

Extent_of Favirowmental damage on_secount_of _construction_of_the

-

» Geneal Framework for imposing Lnvironmental Damage Compennation Is
published by CPCH in December 2022 which will be applicable in the
preseit case, Assessment of Envirgnmental Damage Compensation involves
detail investigation & study for thesame, Il would be appropriate o involve
CPCH & other Authority Tike UP State Environment Impact Assessment
Authority (UIPSEIAA) or Expert appraisal commitice (HAC) of MoliF&CC
as an expert member in the required assessipent.

» However the questioned area of project falls under NCR region for which
Comumission for Air Quality Management in NCR and Adjoining Arcas

(CAQNY) constituted under Commission for Air Quality Management in
National Capital Region Adjoining Areas Act, 2021 for betier co-ordination
rescarch, identification and resolution of problems surrounding the air
quality index and for matters connected there with or incidental thereto has
issued direetion no. 24 (vide letier no, 110012/08/2020/CAQM-R1)/425-427
dLT1.06.2021) for setting up of a.*Dust Control & Management Cell™ by
Road  Owning/maintaining/consiraction agencics  for monitoring  und
effective implementation of dust control measures in the National Capital
Region. In this regard the working organization did not follow the dircction.

Further Co!mnisskm.fm Air Quajity Management in NCR and

Adjoining Arcus (CAQM) vide lelter no, 18015/01/2022-MERD/277-97

d06.02.2024 has issued Standards  Schedule  for Environmental

t

.
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I is observed that neither Dust Control & Management Cell hian been
S Y PWD nor the dust mitigation measures has been provided us wll
adit on web portal of UPPCH for Construction & Demolition activities.

- In the light of above facts and circumstances Regional Office, UPPCIE
15 W position to advice for Envirpnmental Compensation Charges for the
Violation of dust mitigation issued by direetions of CAQM.

It is informed by PWD that work has been started on d1.09.02.2024 &
work hax been stopped on dt.09.08.2024. Since the work has been curricd
out for 183days. As per the CAQM stpndards schedule environmental
compensation ma); be imposed as per calculation below.

Construction & Demolition Projects / Activities (violation of provision 1,2, 4)
'I. Non-registration on the web portal of the concerned SPCB
Rs. 2.00,000 for projects with total arca construction >20,000sq.mtr.

3. Self-audit reports not uploaded on the web portal and / or video fencing of the
project boundary not being carried out

Rs. 40,000 for projetts with lotal aréa construction >20,000 sq. mir.

4. InelTective dust mitigation measures (with respect to provision of wind brukers /
dust sereens / covering of construction materials and debris ete.).

Rs. 15.000 for plof arca>500 sq. mir. per day
Hence total 1C  2,00,000+40,000+15000x 183= 29,85,000/~

Therefore in compliance of the instructions d1.09.09.2024 it is adviscd that
WO of Rs. 29.85,000/-for the violation of dust mitigation provisions may be
imposed & CPCB/UPSEIAA/EAC may be involved in the environmental damage

Regional Officer
L UPPCH
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Phone :- 0121-2577676
Email id :- romeerut@uppcb.in
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Report in respect of point no.15(iv) of Hon'ble NGT order dt. 25/11/2024

passed in OA No 238 of 2024 regarding Environmental Impact

Assessment(EIA) on account of road construction-

A- That in compliance of order dt 25.11.2024, it was advised that EC of Rs.
29,85.000/-for the violation of dust mitigation provisions may be imposed
& CPCB/UPSEIAA/EAC may be involved for environmental damage
assessment as desired by Hon’ble NGT in the matter.

B-That Hon'ble NGT has further passed order dt.25.11.2024 in the said
matter. The relevant para 15(iv) is read as under-

"No environmental impact assessment on account of road construction
particularlywith reference to maintain integrity of biodiversity/terrestrial
ecology is disclosed."

It is opined that the construction of the highway project may have led
to significant environmental damages, compounded by both the direct
pollution generated during construction activities and the aforesaid impacts
of tree cutting. These include the loss of carbon sequestration, biodiversity
impacts, soil erosion, and an increase in urban heat. Together, these factors
underscore the critical need for a Environmental Impact Assessment (EIA)
and the implementation of robust Environmental Management Plan (EMP)
to mitigate these adverse effects.

Although the project not being covered under EIA notification,2006,
the road construction agency i.e. Public Works Department (PWD), Govt.
of Uttar Pradesh engaged environmental consultant "Center for Envotech &
Management Consultancy Pvt. Ltd." for Environmental Impact
Assessment & Environmental Management Plan for Construction of
Choudhary Charan Singh Kavad Marg on RHS side Shoulder of Upper
Ganga Canal from Ch. 51910 Km to Ch.163.400 Km in
DistrictsMuzaffarNagar, Meerut and Ghaziabad in the state of Uttar Pradesh
(Total Length = 111.490 Km). The EIA/EMP report of September 2024 is
annexed herewith. ‘ -

The EIA report has elaborated in its chapter 3.10 about biological
environment, ecology and biodiversity, flora/vegetation study wildlife
habitats and tree cutting.

That as per FINDINGS & CONCLUSION of EIA/EMP
report for the said project, it is stated as below-
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The EIA report for this proposed road has been prepared after thorough
interaction with the project proponent PWD, Muzzafarnagar, Meerut and
Ghaziabad so that the negative impacts on the environment and human
population could be avoided as far as possible. Some of the important
findings of the study are as follows: -

" 1. The loss to bio-diversity is reversible as no rare plant or animal species are going
to be affected by the present project.

2. The proposed alignment is not passing through any Wildlife Sanctuary or National
Park or its eco sensitive zone.

3. The proposed project road requires diversion of 222.98 ha of protected forest land.

Forest Clearance proposal No. FP/UP/ROAD/121197/2021 for 222.98 Ha of Land is
submitted; Approval is granted in Meeting of Regional Empowered Committee, REC
(MoEF&CC) on 20th February 2023. 2

4. Any Protected archaeological site/monuments by the Archaeological Survey of India
(ASI) are not falling within the ROW of proposed project road.

5. The most important factors, which need continuous attention and assessment during
the construction phase, are the ambient air quality, the water quality and the noise level.

The cinbient air quality of the study area is good. A noise level in the area is also below
the limit.

6. Total 112722 nos. of trees/plants to be affected in the proposed project out of which
16873 nos. of trees/plants in Muzzaffarnagar district, 66685 nos. of trees/plants in
Meerut district and remaining 29164 nos. of trees/plants in Ghaziabad district. 484720
saplings will be planted in the districts/forest divisions other than the project and 21028
saplings will plant in the Meerut district/forest division around the project, i.e. a total of
505748 plants will be planted and their 10 years annual maintenance work will be
completed by the Forest Department.

7. Additional 50000 nos. of sapling plantation is proposed to be planted (especially in
Muzaffarnagar and Ghaziabad districts) along the project road to maintain the
ecological balance of the project road.

8. PWD has already deposited Rs. 28,60,03,304 to the forest department for
Compensatory afforestation planation nearby projects site of Meerut, Muzaffarnagar &
Ghaziabad, Compensatory Afforestation paid by PWD to UP Forest Department in UP
CAMPA Fund and Additional Compensatory Afforestation in form of Artificial Natural
Regeneration (ANR) in district Lalitpur.

9. In addition to the above cost, an additional amount of Rs. 3,90,00,000 (Three crores
Ninety Lakhs only) has been proposed as environmental protection measures during the
balance work of construction and 3 years post construction which is to be implemented
by the PWD from the third party."

As the Forest Department clearance for feHing of trees includes the
Net Present Value (NPV) and compensatory afforestation which is
comprising of services and ecological value of the forests, it is advised to
implement the Environmental Management Plan to mitigate any kind of
adverse effects.

Encl.-As above W‘:’/‘!

(Bhuvan Prakash Yadav)
Regional Officer
UPPCB,Meerut




ENVIRONMENTAL IMPACT ASSESSMENT
&
ENVIRONMENTAL MANAGEMENT PLAN

For

Construction of Choudhary Charan Singh Kavad Marg on RHS side Shoulder
of Upper Ganga Canal from Ch. 51.910 Km to Ch.163.400 Km in Districts-
MuzaffarNagar, Meerut and Ghaziabad in the state of Uttar Pradesh
(Total Length = 111.490 Km)
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Project Proponent:

PUBLIC WORKS DEPARTMENT, (PWD)
GOVT. OF UTTAR PRADESH

Environmental Consultant:

Centre for Envotech & Management Consultancy Pvt. Ltd.
Accredited by NABET (Quality Council of India) for
EIA studies as Category ‘A’ Consultant

SEPTEMBER 2024




